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Steps to Check Smuggling of Drugs 
on Indo-Nepal Border

3247. SHRI DRONAMRAJU SATYA- 
NARAYANA: Will the Minister of
FINANCE be plqased to state:

(a) in view of the vulnerability of
the Indo-Nepal border for drug
trafficking, what steps Government
are proposing to curb the smuggling 
effectively; and

(b ) whether the said smuggling 
which is increasing day by day in 
volume has resulted in shooting up 
the number of addicts particularly in 
eastern region of the country?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI
SATISH AGRAWAL); (a) In order to 
curb smuggling on Indo-Nepal border, 
the preventive staff has been augmen-
ted and re-deployed more effectively. 
New preventive check-posts have been 
created and located near the border. 
InteUigence set-up has been suitably 
strengthened. In order to provide 
quick and secret means of communi-
cation, wireless network has been
sanctioned for the entire border and 
is likely to be set up shortly. Besides,

the anti-smuggling measures including 
patrolling of vulnerable land routes 
and exercising greater vigilance along 
the border, have been reinforced.

(b) Although Indo-Nepal border
continues to be vulnerable, reports re-
ceived do not indicate any spurt in 
smuggling of Narcotic drugs resulting 
in increase of the number of addicts 
in the eastern region of the country.
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Written Test for Store-Holders’ Posts

3249. SHRI K. RAMAMURTHY: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) whether it is a fact that in a 
recent written test for store-holders’ 
posts 14 apprentices had qualified and 
only two oi them have been given 
the jobs; and

(b) if so, the reasons for not giving 
jobs to all the 14 qualified apprentices?

THE MINISTEJR OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSIl- 
OTTAM KAUSHIK): (a) and (b).
Only Indian Airlines have the posts ol 
Store-holder. in the selection for
these posts in Indian Airlines 36 ap-
prentices had applied along with other 
candidates. Of these, only 13 quali-
fied in the aptitude test out of which
12 turned up for the interview. Seven 
of these persons were found suitable 
by the Selection Board. They were 
offered appointment. One of the per-
sons offered appointment was, however, 
found medically unfit.

STC/MMTC extended help for the 
Cause of Family Planning duriij 

Emergency

3250. CHOWDHRY BALBIR SINGH: 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether during the Emergency 
STC, MMTC and their subsidiaries 
extended their help for the cause of 
the family planning by giving adver-
tisement etc.;

(b) whether STC Management has 
given one imported car of the value




